
137 Written Answers [ 29 MAY 1990 ] to Questions 138 
 

THE MINISTER OF STATE 
IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT 
(SHRI      CHIMANBH  I      MEH- 
TA): (a) and (b) Yes, Sir. 

(c) Before the benefit of rationa- 
lisation was extended, the scales 
of pay for the posts of Press Store 
Keeper and the Foreman were at 
par i. e. Rs. 425—600. However, as 

a result of rationalisation, the Press 
Store Keeper was sanctioned pay 
scale of Rs. 425—800     while   tha 

|Foreman was given a lower Scale i. e. 
Rs. 425—700. 

(d) According to the informa- 
tion furnished by the University of 
Delhi, the Joint Cadre Review 
Committee of UGC recommended 
pay-scale of Rs. 425—800 for the 
post of General Store Keeper 
which forms part of Ministerial 
Cadre and that of Rs. 425—700 
for Foreman/Senior Proof Reader 
under the Technical Cadre. These 
recommendations were approved 
by the Commission. 

Decision of officers of Public  Sector 
enterprises to observe  bandh 

2201. SHRI   GURUDAS   DAS 
GUPTA: 

SHRI CHATURNAN 
MISHRA: 

Will the PRIME MINISTER 
be   pleased   to   state: 

(a) whether it is a fact that the 
officers of Public Sector enter- 
prises have decided to observe 
a nation-wide bandh on the 29th 
May, 1990; and 

(b) if so, the details thereof and 
what steps Government are taking 
to avert  the  situation? 

THE MINISTER OF STATE 
IN THE MINISTRY OF PLAN- 
NING AND THE MINISTER OF 
STATE IN THE MINISTRY OF 
PROGRAMME IMPLEMENTA- 
TION (SHRI BHAGEY 
GOBARDHAN)   (a) Yes, Sir. 

(b) The main demands relate 
to revision of pay scales from 
1-1-1986 and introduction of 
Central Government Dearness 
Allowance formula. Discussions 
are being held with the officers to 
explain the position and prevail 
upon them to give up the proposed 
strike. 
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Movement of  Pakistani     seafarers 
in Indian Ports harbouring naval 

basis 

2203. DR. G. VIJAYA MO- 
HAN REDDY: Will the PRIME 
MINISTER be pleased to state: 

(a) whether Governmeat are 
aware of the recent reports that 
Pakistani seafarers employed on 
merchant ships and also in foreign 
vessels enjoy complete freedom 
of movement in the Indian Ports 
which also harbour naval basis; 
and 

(b)" if so, what steps Govern- 
ment propose to take to restrict 
their movement in the interests of 
national security? 

THE MINISTER OF STATE 
IN THE MINISTRY OF DE- 
FENCE  (DR. RAJA  RAMAN- 
NA): (a) No such case has come 
to the notice of the Government 
in the recent past. 

(b) Does not rise. The Navy 
has standing arrangements for guar- 
ding their installations against all 
unauthorised       foreigners. 

 


